o.a.n0. &63 /93

Betwesn
1. Divisional Failway Mendger, (B3)
Soutn Ceutral Railway, Secunderabad,

5. Permonent Way Incmoctor (Zon)
$.C.Rly, Secunderabad.

+3, Chiefi Signal Inspector,
Signal & Telecommunication Department,
5.C.Rly, Secunderabad.

and
1. QiLﬁqva' VA -

2., Presiding Officer, Labour Court,
Narayanaguda, A.P,Hyderabad.

M Fer the Applicantsl Mr.N.i.Devraj, SC for Rlys.
i For the Respondentst .e

CORAM S

AND

v I S e e -
R

in C.M.P.No,.

Issue notice ta the Lespondents.

post the case aon €,9.93.

To . :
1. The Divisionzl Railway Manager (B.G)
2. The Permanent Way Ihspector {Con} S.C.Rly.

| nmanmmm,SJLMy,Smmm%rdm&
i 4, The Presiding Officer, Lebour Court,

6. One copy to Mr. -
7. One spare COpY.

pvm

Date of Crder: 6/7-93

THE CENIRAL &DMINISTRATIVE TRIBUNAT. HYDERABAT BRNCH AT“HYbéRABAD

'r

]

hpplicants.,

Respondents.

THE HON'BLE ME,JUSTECE V.NEELADR Fa0 3 VICE CHAIRMAN

THE HONTBLE MR,P.T.TIRUVENGADA: 3 MEIBER (ADIET)

P - PRV

admit. The operation of the oxder dated 11-3-922

@y /83 is suspended until further orders. |

5$.C.Rly, Secunderabad.

Secunderabad,,

3. The Chief Signal Inspector, Signal & Tel ecommunication

Narayanaguda, Hy derabad.
5. One copy to Mr.N.R.Devraj, SC for Rlys. CAI.iyd. |

ﬁ’\\?’/ ‘




‘PHE HON'ELE MRE.HJUSTICE V.NEELADRI RAO

C { |
TYPED BY - COMPARED BY

CHECFKED EY LFPROVED 3Y

Ti THE CLMTRAL ADMINISTRATIVE TRIBUNAL '
HYDERABAD BENCH AT HYDERABAD

—

VICE CHEIRMAN

pvm

 THE HON'BLE MR.P.T.TIRUVENGADAEM sM(&)

Dated ¢ b - 1) ~1993

. Disposed of with directious

AYD
THL BN LR —— b
. ND ‘
PHE HOM'BLE JR,.T.CHANDRASEKHAR REDDY

MEMBEL(J) -

D S

ORDER/‘ TUTEMENE——

Medie /Tlolsa.’ C.h. NoO,

'0.a.No, 5(’33\-0‘3- :

T, A.No. (Wepa )

Admitted and Interim directions i
issued o
Allowed

Dismissed
Dismissed as withdrawn
DiSlTLE:SSEd for default, -

. A m 0 A W‘\m
No order . as to costs. k‘f’ '
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